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Protection of Anclent Temples and
Monuments in Orisss

564, Shri Chintamani Panigrahi:
Will the Minister of Edncation be
pleased to state:

(a) whether any ancient temples
and monuments are proposed to be

taken over for protection in Orissa
in 1987-68; and

(b) the amount allotted for repairs,
maintenance and beautifying the
andient protected temples and monu-
ments in Bhubaneswar during the
Fourth Plan?

The Minister of State in the Mins-
try of Education (Prof. Sher Singh):
(a) Yes, Sir The Chausatti Jogini
temp'e and three adjacent temples
at Jharial in Bolangir District of
Orissa are under consideration for
protection n 1967-68

(b) Conservation and maintenance
of protected monuments 15 a notmal
activily of the Archaeological Survey
of India and funds requred for the
same are p-ovided from the Survey’'s
annual budget

Cases Referred to C B.I

565. Shri Abdul Ghani Dar: Will
the Mmister of Home Affairs be
pleased 1o state

(a) the number of cases refeired
to the Centia] Bureau of Investiga-
tion during the last one year,

(b) the number of cases deqiied
by the CBI. during the ahove pe-
ried, and

(c) the nature of cases relerred to
the CB.I?

The Minister of Home Affairs (Bhri
¥. B. CHavan): (a) The Special
Police Establishment took up 2466
fresh cases during 1968

(b) Of the 24868 cases, 1418 cases
have been decided as below:—

Sent up for trial in Courts—138.
Reported for regular departmen-
tal action—520

Reported for such action as deem-
ed fit by Ministries/Depart-
ments—244,

Closed for want of adequate avi-
dence—118.





